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Mahatma Gandhi's Samadhi at Rajghat
pr. L. B. Singhvi:
2546, { Shri Hari Vishnu Kamath:
Shri Prakash Vir Shastri:

Will the Minister of Works, Housing
and Supply be pleased to state:

(a) whether it is a fact that the
inseription ‘He Ram’ has been remov-
ed from Mahatma Gandhi’s Samadhi
at Rajghat recently;

(b) if so, on what basiz and for
what reasons;

(c) whether the removal is perma-
nent or temporary; and

(d) whether the removal has been
effected with the consent, concurrence
and approval of Government?

The Minister of Works, Housing and
Supply (Shri Mehr Chand EKhanna):
(a) to (d). Mahatma Gandhi’s Samadhi
is being redeveloped according to a
plan approved by Government. This
redevelopment involves the replace-
ment of the existing stone slab with
the inscription ag o by black
granite which will have on it the
same text., The inscription has been
temporarily removed and will be
restored on the reconstructed Samadhi
in the near future.

Photographs of Indian Border taken
by Chinese

2547. Shri B. Verma: Will the Prime
Minister be pleased to state:

(a) whether Government are aware
that some Chinese officials along with
the Bara Hakim of Dhangarhi of Nepal
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i
visited Guari Phanta area of our side
some days back and took snapshots
of the area; and

(b) if so, the reaction of Govern-
ment thereto and the action proposed
to be taken in the matter?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) and (b). No Chinese
officials visited Guari Phanta in Kheri
District of Uttar Pradesh. Two
Japanese, holding walid passport and
transit visas to enter Nepal from
India were, however, seen there on
June 1, 1962, taking photographs of
the Railway Station and the surround-
inps. These Japanese are helping the
Nepal Government in ronducting
agricultural research and went back
to Nepal the same day through Guari
Phanta. The Bara Hakim of Dhan-
garhi (Nepal) was not known to have
accompanied them. Since these
Japanese, mistaken by some news-
papermen as Chinese, were not guilty
of any offence under our laws, the
question of tzking any action against
them did not arise.

Indian Delegatiomn to U.N, General
Assembly
[ Shri Ram Ratan Gupta:
2548, | Shri Yashpal Singh:
‘g Shri Shree Narayan Das:
( Shri M. K. Eumaran:

Will the Prime Minister be pleased
to state:

{a) whether the composition of the
Indian Delegation to the U.N. General
Assembly has been finalised by Gov-
ernment; and

(b) what subjects ar~ proposed by
India to be diserssed in the next Ses-
slor. of the UNO?

The Prime Minister and Minister of
External Affairs and Minister of

Atomic Energy (Shri Jawaharlal
Nehru): (a) Yes, Sir.
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Matter of Urgent
Public Importance

(by The Government of India have
sponsored an item:

“Urgent need for suspension of
nuclear and thermo-nuclear
tests.”

The Government have also co-
sponsored an item:

“The Policies of Apartheid of the
Government of the Republic
of South Africa:

(a) Race conflict in South Africa;

(b) Treatment of People of
Indian and Indo-Pakistan
origin in the Republic of
South Africa.”

Another  item—"United Nations
Year for International Co-operation”—
wasg sponsored by India last year and
is included in the agenda this year.

12.13 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC TMPORTANCE

REPORTED BAN ON IMPORT OF ART SILK
YARN AND CONSEQUENT UNEMPLOYMENT,

Shri Vishram Prasad (Lalganj): Sir,
under rule 197, I beg to call the at-
tention of the Minister of Commerce
and Indusiry to the following matter
of urgent public importance and I
request that he may make a state-
ment thereon:—

“The reported ban on import
of art silk yarn resulting in un-
employment of over one lakh
of weavers.”

The Minister of International Trade
in the Ministry of Cocmmerce and In-
dustry (Shri Manubhai Shah): This
is a longish statement but, as hon.
Member are ipterested in it, I will read
it

Representationg have been received
by Government from various actual
users of art silk wyarn, including hand-
loom sector, against the recent de-
cision not to import Rs. 1.5 crores
worth of art silk yarn during the





